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{c) whether the existing restrictions
on forelgn investment in consumer
goods industries are proposed to be
lifted for the purpose?

The Minister of Industrial Develop-
ment and Comipany Affalrs (Shei F, A,
Ahmed): (a) No, Sir.

{b) and (c). Do not arise.

UN. Team on Export Production

*112. Shri Manibhal J. Patel:
Shrl R. S. Vidyarthi:
Shri 8. E. Damani:
Shri Ram Kishan Gupla:

Will the Minister of Commerce be
pleased to refer to the reply given to
.Starred Question No. 190 on the 31st
March, 1967 and state:

{a) whether final recommendations
of the 7-man U.N. team on export pro-
motion, which visited India in Janu-
ary, 1987, have since been received;

(b) if so, the main features of the
raport; and

(¢) the recommendations which
have been accepted by Government?

The Minisiter of Commerce (Shri
Dinesh Bingh): (a) No, Sir.

(b) and (c). Do not arise.

‘Selling of Rallway Tichets at Black-
Market Rates
*113. Bhri Baburao Patel: Will the
Minister of Rallways be pleased to
state:

(2) whether Government are aware
that the Railway Booking Staff and
other Railway officials at the stations
sell railway tickets at black-market
rates; and

{b) if so, the practical steps Govern-
went have taken to stop this . anti-
social practice?

The Minisier of Eallways (Shri
€. M. Poonacha): () A few com-
Plaints have been
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(b) A statement is laid on the Table
of the Babha.

Statement

1. Supervision is strengthened at
booking offices, particularly during
rush periods to eliminate the possi-
bility of staff conniving at any mal-
practices.

2. Burprise checks have been orgas-
nised by the Specia] Police Establish-
ment in co-operation with the Railway
authorilies to curb the corrupt prac-
tices in booking of berths and seats
in trains. Such checks are conducted
independently also by the Vigilance
organisations of the HRailway Board
and the Zonal Railways.

3. At certain important stations, a

pecial squad of Vigil staff and
TTEs in plain clothes are posted at the
booking windows during the rush
periods to check the activities of un-
scrupulous elements. The assistance
of Police and R.P.F. staff posted at the
Booking windows is also sought in this
matter.

4. Everyone of the complaints is
thoroughly enquired into and severe
punishment meted out in proven
cases,

Import of Russian Tractors

*114. Bbri Ram Singh Ayarwal:
Shri Hukam Chapnd Eschwal:
Shri Nitivaj Singh Chandbary:

Will the Minister of Commerce be
pleased to state:

(a) whether It is & fact that no
custom or octroi duties are leviable
on the sale of agricultural tractors
and implements;
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{c) whether Government propose to
take any action against the aforesaid
importers of the Russian tractors?

The Minister of Commerce (Shri
Dinesh Singh): (a) Custom duty is
leviable on agricultural tractors above
50 Draw-bar HP. and on Hydraulic
Hfts and implements. Octroi duty is
leviable on ‘ractors and implements
at Bombay at 1 per cent on landed
cosl.

(b) Yes, Sir.

(c) The State Trading Corporation
is enquiring inta the matter.

Location of Fifth Steel Plant

“115. Shri Eswara Reddy:
Shri R. K. Biria:
Shri Sharda Nand:
Shri Bharat Singh:
Bhri Ranjit Singh:
Shri Ram Kishan Gupta:
Shri Ramachandra Ulaks:
Shri Dhuleshwar Moens:
Shri K. Pradhani:
Shri Heerji Bhai:
Shri Ramachandra Veerappa:

‘Will the Minister of Steel, Mines
‘and Melals be pleased 1o state:

(a) whether any decision has been
taken regarding the location of the
proposed fifth steel plant in the public
sector; and

(b) it s0, the name of the place
selected?

The Minister of Steel, Mines and
Mstalz (Dr. Chesma Reddy): (a)
‘No, 8ir.

(b) Does not arise.

Tyre Manufscturisg Companies

'm.mo.:m
Shri Vassdovan Nair:
nnr.um

w the Myuster of Industria

Development and Company ' Affairs

be pleased to state:

{a) whether it is a fact that the
Kerala Rubber Growers' Assoclation
has urged Government tg nationalise
th: tyre-manufacturing Companies;
an

(b) if so, the reaction of Govern-
ment thereto?

The Minister of Industrial

ment and Company Affalrs (Shri F. A
Ahmed): (a) and (b). No request has
80 far been received by the Ministry
of Industrial Development and Com-
pany Affairs from the Kerala Rubber
Growers Association for the nationa-
lintion_ of the tyre-manufacturing
companies,

Location of Steel Plant at Hospet

*117. Shri V. Krishasmoorthl:
Shri Yashpal Singh:
Shri S. C, Samanta:
Shri K. Lakkappa:
Shri Jagaunxth Raoe Joshi:

Will the Minister of Steel, Mines
and Metals be pleased to state:

(a) whether Government are aware
of the reported statement by the Chief
Minister of Mysore at Calcutta on the
24th Apnl 1967 that the State Govern-
ment propose to go ahead with a steel
plant at Hospet; and

(b) if so, the reaction of the Central
Government thereto?

The Minister of Steel, Mines and
Metals (Dr. Chenna Reddy): (a)
and (b). Yes, Sir. Certsin press
reports indicating that if the Central
Government does not establish a steel
plant at Hospet, the Go\emmem of
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of a steel plant on their own initia-
tive, have come to the notice of the
Government of India. There is no
official communication about this and
therefore the guestion of reaction does
not arise.






